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HIGH COURT, CALCUTTA

APPELLATE SIDE

     N O T I F I C A T I O N

No. 1864–RG                                                           Dated, Calcutta the 18  th   May, 2016  

In terms of the Advertisement No. 1309-RG dated 15th April,  2016, it is hereby 

notified for general information that the following Judicial Officers are found eligible to sit 

for Limited Competitive Examination, 2016 in the process of  promotion to the Cadre of 

District Judge (Entry Level),  provisionally, subject to the result of the cases pending 

before the Hon’ble Supreme Court of India in “Malik Mazhar Sultan” case (Civil Appeal 

No. 1867 of 2006) and “All India Judges’ Association” case (W.P. (C) No.1022 of 1989), 

now pending in the Hon’ble Supreme Court of India.

Sl. 
No.

Name of the Officers Present  Place of Posting 

1. Sri Anjan Kumar Sarkar ADJ, FTC-8, Alipore, 24 Pgs (S)
2. Smt. Archita Bandyopadhyay ADJ, FTC, Balurghat, Dakshin Dinajpur

3. Sri Hidayatullah Bhutia CJM, Balurghat, Dakshin Dinajpur
4. Smt. Asima Pal ADJ, FTC, Haldia, Purba Medinipur
5. Smt. Srimayi Kundu CJ(SD), Arambagh, Hooghly
6. Smt. Dipali Shrivastwa (Sinha) ADJ, FTC-2, Barasat, 24Pgs (N)
7. Sri Nandadulal Kalapahar ADJ, FTC-3, Basirhat,24Pgs (N)
8. Sri Himadri Sankar Ghosh Hazra ADJ, FTC-5, Barasat, 24Pgs (N)
9. Sri Diptendra Nath Mitra ADJ, FTC-1, Contai, Purba Medinipur
10. Sri Anil Kumar Prasad ADJ, FTC, Rampurhat, Birbhum
11. Sri Akhilesh Kumar Pandey ADJ, FTC-2, Jangipur, Murshidabad
12. Sri Sanjoy Chowdhury CJ(SD), Tehatta, Nadia
13. Sri Umesh Singh ADJ, FTC, Suri, Birbhum
14. Sri Ashutosh Sarkar ADJ, FTC, Durgapur, Burdwan
15. Sri Anjan Kumar Sengupta ADJ, FTC-II, Sealdah, 24 Pgs(S)
16. Sri Sanjib Daruka ADJ, FTC-I, Alipore, 24 Pgs (S)
17. Sri Rajesh Tamang CJ(SD), Bongaon, 24 Pgs (N)
18. Sri Arup Kumar Das Competent Authority, Metro Railway, Kolkata
19. Sri Srikumar Goswami ADJ, FTC-2, Asansol, Burdwan
20. Sri Debapriya Basu CJM, Jalpaiguri
21. Smt. Ali Biswas (Sarkar) Judge, 2nd Labour Court, Kolkata
22. Sri Rana Dam ADJ, FTC-2, Jalpaiguri
23. Sri Arjun Mukherjee ACJM, Chanchal, Malda
24. Smt. Yasmin Ahmad ADJ, FTC-4, Diamond Harbour, 24 Pgs (S)
25. Sri Viswaroop Sett CJ(SD), Berhampore, Murshidabad
26. Mr. Syed Neyazuddin Azad ADJ, FTC-3, Barrackpore, 24 Pgs (N)
27. Sri Sambhu Sarkar CJ(SD), Alipurduar, Jalpaiguri
28. Sri Haradhan Mukhopadhyay ADJ, FTC-III, Alipore, 24 Pgs (S)
29. Sri Abhiram Barman CJM, Raiganj, Uttar Dinajpur
30. Sri Sanjay Kumar Sharma ACJM, Islampur, Uttar Dinajpur
31. Smt. Manjusri Mondal CJM, Paschim Medinipur
32. Sri Arun Rai CJ(SD), Bolpur, Birbhum
33. Sri Prasanta Kumar Sil ADJ, FTC-II, Purulia
34. Sri Bibhuti Narayan Singh ADJ, FTC-2, Islampur, Uttar Dinajpur

By Order

          Sd/-   
                    Registrar General

                 -cum-                                             

Secretary, Selection Committee              
High Court, Appellate  Side, Calcutta 
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